
GOVERNMENT OF INDIA 

MINISTRY OF NEW AND RENEWABLE ENERGY 

LOK SABHA  

UNSTARRED QUESTION NO. 703 

ANSWERED ON 04.02.2026 

 

PROJECTS PENALISED UNDER PM-SGMBY 

 

703. SHRI KARAN BHUSHAN SINGH 

 

Will the Minister of NEW AND RENEWABLE ENERGY be pleased to state: 

 

(a) the details of number of projects that have been de-registered and/or levied penalties under 

Pradhan Mantri-Surya Ghar: Muft Bijli Yojana (PM-SGMBY) during the last five years, State-

wise and district-wise for Uttar Pradesh; 

(b) the details of total number of nonperforming/ under-performing system components and their 

compensation of replacement/repair during the last five years State and district-wise; and 

(c) the details of the registered vendors registered under National Portal in the State of Uttar 

Pradesh, district-wise? 

 

ANSWER 

THE MINISTER OF STATE FOR NEW & RENEWABLE ENERGY AND POWER 

(SHRI SHRIPAD YESSO NAIK) 

 

(a) to (c) PM Surya Ghar: Muft Bijli Yojana (PMSG: MBY), launched in February 2024, is a 

demand-driven scheme wherein all residential consumers in the country having a grid-

connected electricity connection of the local DISCOM can avail the benefits of the scheme, for 

installation of rooftop solar (RTS) systems, by applying on the National Portal of the scheme. 

Presently, there is no provision for de-registering and/or levying any penalties on the 

applications received on the National Portal. 

 

Under the PMSG: MBY, registered vendors are required to maintain the RTS plants installed 

for 5 years from the date of commissioning. Further, the respective OEMs provide warranties 

on the system components. 

 

The district-wise detail of vendors registered under the PMSG: MBY in the state of Uttar 

Pradesh is given in Annexure. 

 

***** 
 

  



Annexure referred to in reply to part (a) to (c) of Lok Sabha Unstarred Question No. 703 to 

be answered on 04.02.2026 regarding Projects Penalised under PM-SGMBY 

 

The district-wise vendors registered under the PMSG: MBY in the state of Uttar Pradesh  

 

S. No. District Number of Vendors 

1 Agra 165 

2 Aligarh 70 

3 Ambedkar Nagar 37 

4 Amethi 29 

5 Amroha 15 

6 Auraiya 26 

7 Ayodhya 47 

8 Azamgarh 32 

9 Badaun 21 

10 Baghpat 10 

11 Bahraich 27 

12 Ballia 20 

13 Balrampur 9 

14 Banda 25 

15 Barabanki 71 

16 Bareilly 167 

17 Basti 28 

18 Bhadohi 9 

19 Bijnor 37 

20 Bulandshahr 25 

21 Chandauli 30 

22 Chitrakoot 12 

23 Deoria 30 

24 Etah 16 

25 Etawah 39 

26 Farrukhabad 38 

27 Fatehpur 22 

28 Firozabad 33 

29 Gautam Buddha Nagar 133 

30 Ghaziabad 97 

31 Ghazipur 28 

32 Gonda 25 

33 Gorakhpur 131 

34 Hamirpur 19 

35 Hapur 17 

36 Hardoi 41 

37 Hathras 24 



38 Jalaun 40 

39 Jaunpur 50 

40 Jhansi 87 

41 Kannauj 19 

42 Kanpur 212 

43 Kanpur Dehat 10 

44 Kasganj 10 

45 Kaushambhi 11 

46 Kushinagar 14 

47 Lakhimpur 56 

48 Lalitpur 27 

49 Lucknow 906 

50 Maharajganj 18 

51 Mahoba 11 

52 Mainpuri 19 

53 Mathura 41 

54 Mau 36 

55 Meerut 101 

56 Mirzapur 52 

57 Moradabad 45 

58 Muzaffarnagar 98 

59 Pilibhit 38 

60 Pratapgarh 44 

61 Prayagraj 135 

62 Raebareli 105 

63 Rampur 54 

64 Saharanpur 84 

65 Sambhal 21 

66 Sant Kabir Nagar 10 

67 Shahjahanpur 75 

68 Shamli 25 

69 Shravasti 5 

70 Siddharth Nagar 8 

71 Sitapur 67 

72 Sonbhadra 17 

73 Sultanpur 34 

74 Unnao 48 

75 Varanasi 253 

Source: Information provided by UPNEDA 


